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7. ShfiS. T. Desai, Sen-
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11. Shri Rameshwar Nath i 
(Junior  Advocate). 

12. Shri Ram Panjuwani 
(Junior   Advocate) 
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15. Shri  S.  P.      Nayar, ' officers  of  the 
Assistant Govt. Advo- J Government, 
cate. 

LEGALISATION BANNING DEFECTIONS 

34. DR. BHAI MAHAVIR. Will the 
Minister of HOME AFFAIRS be pleased to  
state: 

(a) whether   Government   propose   to 
bring forward legislation  banning defections 
during ihe current    session of the Parliament 
; and 

(b) if the answer to (a) above be in the 
negative, what are the reasons for the delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
K.C. PANT): (a) and(b) The legislative 
proposals to give effect to the recommen-
dations of the Committee on Defections were 
discussed by the Prime Minister with the 
leaders of all political parties on December, 
10, 1970. As the discussions in the meeting 
were inconclusive, the Prime Minister also 
wrote to the leaders of all political parties 
inviting their specific reaction to the 
proposed legislation, Replies from some 
leaders are still awaited. 

†Transferred from the 29th March, 1971. 

REviEw OF FOURTH PLAN 

52. SHRI ARJUN ARORA.-. 
SHRIKR1SHAN KAN p. 
DR. SALIG RAM: 
SlIRt    RAJENDRA    PRATAP 

SINHA: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether there is any proposal under 
Government's consideration to review the 
size of the Fourth Five Year Plan in view of 
the paucity of funds; and 

(b) if so, what are the details in this 
regard  ? 

THE PRIME MINISTER AND 
MINISTER OF PLANNING (S11R1MAII 
INDIRA GANDHI): (a) and (b) Attention of 
the Hon'ble Members is invited to Finance 
Minister's Budget Speech wherein he has 
stated that while "some readjustment of Plan 
priorities and rearrangement of Plan 
programmes are obviously called for, there 
is on question whatsoever of reducing the 
size of the Plan. Quite the contrary is our 
intention." 

DEVELOPMENT   OF   ROADS 

75. SHRI K. L. N. PRASAD: Will the 
Minister of FOREIGN TRADE be pleased 
to state: 

(a) whether it is a fact that a study under 
the aegis of the U. S. Agency for Interna-
tional Development has recommended that 
two percent of Indians national income 
should be spent for the roads to meet the nee 
Is of India's export trade; 

(b) if so, what are the other suggestions 
made by the Agency; 

(c) Whether the Union Government have 
studied the survey report of the Agency; and 
 
†Transferred from the  30th arch, 1971. 


